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officers have been    given the designation of 
Labour Attaches. 

(b) The Government have instructed all 
officers and members of staff serving in 
Missions and Posts abroad to ensure that all 
possible assistance is given to Indian workers. 
Government are aware that shortage of staff in 
many Missions, as also budgetary-constraints 
sometimes do not permit our Missions, to 
fulfil their responsibilities uniformly well in 
all cases. However, with the proposed 
strengthening of staff in a number of key-
countries in West Asia, and with better 
utilisation of the budgetary resources, the 
situation is improving. 

Reports on human  fights   practices 
prepared by U.S. State Department 

2193. SHRI V. GOPALSAMY: 
SHRI   LADLY  MOHAN 

NIGAM: 

Will the Minister of EXTERNAL 
AFFAIRS be  pleased to state: 

(a) whether it is a fact that recent 
reports on human rights practices 
prepared by the Carter Administra 
tion in U.S.A. had focussed heavily 
on police atrocities in India; and 

(b) if so, what is the reaction of 
the Government of India thereto? 

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI SHIV 
SHANKAR): (a) No, Sir. 

(b)   Does  not  arise. 

De-reservation of posts in the Ministry of 
External Affairs 

2194. SHRI RATAN TAMA: 
SHRI SYED AHMAD 

HASHMI: 

Will the Minister of EXTERNAL 
AFFAIRS be pleased to state: 

(a) whether it is a fact that a large number 
of posts have been de-reserved in the Ministry 
during 1980, if so, what is the number of such 
posts, grade-wise; 

(fe)   whether it is  also a fact that 

Section Officers belonging to Scheduled 
Castes/Scheduled Tribes with eight years of 
service as on 30-6-1980 were not considered 
for promotion to grade I of I.F.S. (B) for 
1979-80 panels; 

(c) if so, what are the reasons therefor; 
and 

(d) whether the said dereservation was 
done in consultation with the Department of 
Personnel and Administrative  Reforms? 

THE MINISTER OF LAW, JUSTICE 
AND COMPANY AFFAIRS (SHRI SHIV 
SHANKAR): (a) Yes, Sir. Attached is a 
statement of posts, grade-wise, that had to be 
dereserv-ed in 1980, strictly in accordance 
with the relevant rules on the subject. This 
became unavoidable due to there being fewer 
candidates eligible for promotion, under the 
rules, than there were posts. 

(b) and (c) The last panel for promotion to 
Grade I of the IFS(B) was for the calendar 
year 1979 and not for Budget year 1979-80. 
Under the rules, only officers who were eli-
gible as on 1-7-1979 could be considered for 
promotion. Under the relevant provisions of 
the rules, all Section Officers including those 
belonging to Scheduled Casteg an$ Scheduled 
Tribes with eight years service as on 1-7-1980 
will be eligible for the next panel. 

(d) De-reservation can be done only in the 
manner prescribed by the Department of 
Personnel and Administrative Reforms. 

Statement 

Vacancies de-reserved in the Ministry of 
External Affairs during 1980 

SI. No. Grade Vacancies 
de-reserved 

1 LDCs      .... 8 

2 UDCs     .... 38 

a   Assistants ... 4" 
\ 
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